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DELHI LEGISLATIVH ASSEMDLY
BULLETIN PART - 171
(General information relating to Legislative & Oth.: matters)
Thurscay, August 02, 1995/shravan 11, 1917 (5aka):

Noi 208 - : < .
DETENTION AND RELyAGE OF MEMBERS i, .

The follpwing communicatién'daféd 1.8.1995 addressed- ..
to the Hon'ble Speaker, Delhi Legislative Assemblﬁjfrom the
Deputy Commissioner of Folice, New Delhi District,'New”Delhi
Was received on 258;i?95 1= : SEER ; .

s nave the honour Lo inform ‘vou that shri

Vasdev Kaptan, Hon'ple Member of Legisiative _
Assembly, N.C.T. of Delhj alongwith his other
SUpporters was detaineg under section 65 of - *
Delhi Police Acik, 1978 for disobeying the
lawﬁul,ﬂirections of Police from Parliament
Street, New Delhi at 1300 hours-today i.@, 1.8.95,

.He Was released at 1340 hours from Police
Station Parliament Street, Noew Delhi, the Same day
L. 1.3,95,
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